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tive Banks in Orissa during the currentyear;

(b)itso, thedetails andthe locations thereof;
and

(c) the number of proposals for opening
new branches of Central Cooperative banksin
Orissa pending clearance by NABARD/RBI?

THEMINISTEROF STATE IN THEMIN-
ISTRY OF FINANCE AND MINISTER OF
STATE INTHE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (DR. ABRARAHMED): (a) to
(c). Central Co-operative Banks (CCBs) are
under the administrative control of State Gov-
emmentand are govemed by the respective
Cooperative Legisiation of the State. interms of
Section 23( 1) (b) of Banking Regulation Act,
1949 (As applicable to Cooperative Societies),
the CCBs need not obtain prior permission of
Reserve Bank of India for opening of new
branches within their area of operation. They
are, however, requiredto approachthe Regestrar
of Co-operative Societies (RCS) of the con-
cemed State for permission to open branches
within their area of operation.

|English)
Investment by Rural Sector

7386. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of FINANCE be
pleasedtostate:

(a)whetherthe Govemmenthave drawnup
aschemeto attractthe rural sectorfor asubstan-
tialinvestmentin the companies;

(b)if so, the details thereof;

(c) if not, the steps being taken by the
Govemmentinthe regard?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF FINANCE AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (DR. ABRAR AHMED): (a)
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No, Sir.

(b) and(c). Donotarise.
Bank Credit for Export Purposes

7387. SHRI SOBHANADREESWARA
RAO VADDE: Willthe Minister of FINANCE be

pleasedtostate:

(a) whether the Reserve Bank of Indiahas
recommendedfor aliotment of 10 per cent of the
bank credit by commercial banks for export
purposes;

(b)if so, the details thereot; and

(c) the detaits of the credit provided by the
banks underthe Scheme, bank-wise?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF FINANCE AND MINISTER OF
STATEINTHEMINISTRY OF PARLIAMEN-
TARY AFFAIRS (DR. ABRAR AHMED): (a)
and (b). Yes, Sir. The Reserve Bank of India
(F8l) has advised all the scheduled commer-
cialbanks of provide total supportto the export
sectorandbring about a significantand enduring
increase in exportcredit. The banks have been
askedtoreach,.byJune, 1993, alevel of export
creditequivalentto 10% of each bank's netbank
credit.

(c) Asthebanks have been askedto reach
alevel of exportcreditequivalentto 10% of their
netbankcreditby June, 1993, itis premature to
compute the details of the export credit provided
by banks underthe scheme bank-wise. How-
ever, the total export credit outstanding as on
19th March, 1993 forthe banking systemas a
whole was Rs. 15038 crores (provisional fig-
ure), which was 10% of the total bank credit.

Export of Textiles
7388. SHRI MANORANJAN BHAKTA:

Will the Minister of TEXTILES be pleasedto
state: - )





